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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL, HYDERABAD BENCH

AT HYDERABAD.

LK J

0.A.No.  820/97

Date of decision: June 9,1998,

Between:

v, Shiva Kumar, Applicant

And

The Regional Providend Funq Commissioner (PF), _
Central Government Department, Andhra Oradesh Region,
Barkathpura, Hyderabad.

The Employment Officer, District Employment
Exchange, Govt. of Andhra Oradesh,

Nizamabad 503 002.

Respondentxs,

Counsel for the applicsynt: sri K,.S.Murthy.

Coungel for respondents: sri R.N.Reddy forR-1
Sri Naveen Rao forR=-2.

CORAM:

Hon'ble sSri R.,Rangarajan, Member (A)
Hon'ble B.S.Jal Parameshwar, Member (J)

\!UDGMENT .

(per Hon'ble Sri R, Rangarajan, Member (A)

sri K.S. Murthy for the applicant.
sri R.N. Reddy for Regpondent No,1 and

sri Phaniraj for Sri Naveen Rao for Resbondent No.2,
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sri K.s.Murthy ' was informed

by the learned counsel Sri RJMI. Reddy for Requndenﬂ;no;l
L
in regard to the fontents of the letter dated 7-6-1998

i
and served a copy of the letter on him, i

The applicant in this 0.A., has not been

selected as cank be seen from the letter of the

i
}
|

learned counsel for Respondent No.l1 dated 7-6-1998. :
Hence the dismissgl order indicated in the interim

order is hereby confirmed,

The O.A., is Aismissed. No costs.

«5.JAT PARAMESHWAR) (R .RANGARAJAN)
0 BHember () Member (2)

Date: 9th June,1998-. . "-W

Dictated in open Court,
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Copy to:

Covt. of A

o
e

YRR

Te Reglonal Provident Fung
A, P.cnion, Haerkatpura, Wyderabad.

2, The melnymcnt 9¢Picar,

P, . NJ.?‘.mabuc;. .

6. One copy to min{ﬂ),tnT,Hyder&bad:

7. Dne duplicate copy.

¥

B

Commissioner, (P:), Gentral Bovi. Depta,
Piatrlct Employment Exchange,

3+ One copy to HF,K.a.nurthy,ﬂduocate,Ln1,ﬂyderabad.

4. One copy o fie o Ral. Reddy,CBsC, CAT,Hyderabad.
One copy to Mr.B. Naveen Hao,Addl,CGSc,CAT,Hyderabad. -
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